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_Mr. Speaker: I think these ques-
tions should be raised in the Advisory
thlmmxttce. These are all many de-
ails.
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BomBaYy STATE ROAD TRANSPORT
CORPORATION

*2316. Shri Kajrolkar: Will ihe
yntuster of Tramsport be pleased to
ate:

(a) the capital agreed to be provided
for the Bombay State Road Transport
Corporation by the Central and the
State Government respectively and
the amounts actually contributed by
the two Governments up to 3lst
March, 1952:

re s(llx)l)t wl}a%harec the yearly financial
€ S 0 e Corporation from 1949
till 31st March, 1952; :
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(c) what are the financial results of
Delhi, and other recent State Trans-
port undertakings constituted under
the Central Act during the corres-
ponding periods; and

(d) how many representativas of
the Central Government there are on
the Bombay State Road Transport
Corporation?

The Minister of Railways and
Transport (Shri L. B. Shastri): (a)
to (d). A statement giving the re-
quired information is laid on the
Table of the House. [See Appendix
XI. annexure No. 2]

Shri Kajrolkar: Do the Govern-
ment propose to set up a Central
Board of Transport to coordinate the
States’ transport undertakings?

Shri L B. Shastri: Well, we have
called a conference and we might
consider this proposal in that confer-
ence. The conference will be attend-
ed by the State Ministegs and the
Transport Commissioners of the vari-
ous States.

Shri Kajrolkar: Can the hon, Minis-
ter tell us what ar2 the principles
followed in the payment of compen-
sation to the bus-owners who were
formerly running the services?

Shri L. B. Shastri: The rates of
compensation payable are laid down
in rule 102-B of the Bombay Motor
Vehicles Rules, 1940. Besidas that,
the Corpcration has purchased the
vehicles of the bus operators wherever
possible.

Shri Kajrolkar: Can the hon. Min-
ister give us the comparative fares
before and after the taking over by
the State?

Shri L. B. Shastri: I should like to
have neotice.

Shri K. K. Basu: Do the Govern-
ment propose to improve the financi-
al results of the Delhi Transport by
improving the service?

Shri L. B. Shastri: Yes. we had
recently instituted an. inquiry. The
Committee put in very hard work and
they submitted their report within
ten days. The report is now under
examination.

Short Notice Question and Answer

Froops IN Assam

Jonab Amjad Ali: Will the Minister
of Irrigation and Power be pleased to
refer to the statement made by the
Minister of Home Affairs on the 22nd
July, 1952, on the floods in Assam and
make a further statement on the
subject in the light of any further
information which Government may
have received from Assam?
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JThe Minister of Planning and Irri-
gation and Power (Shri Namda): May
I, Sir, ‘with your permission make a
statement to the House in reply to
this Short Notice Question on the
basis of further information received
regarding floods in Assam after the
Home Minister’s statement. Before I
proceed, I may take the opportunity
of bringing to the notice of the House.
with a sense of relief, that the loss of
life which in the Home Minister’s
statement had. been mentioned as 52
turns out to be very much less. Ac-
tually only two deaths have been re-
ported as due to the floods. I may
explain that the mistake crept in be-
cause of some error in the transmis-
sion of the message. The latest in-
formation received from the State
Government indicates that the flood
throughout the State is subsiding. In
the North Trunk Road, communication
has been resiored temporarily. The
work of repairs to bridges continues.
The road communication on the Assam
Trunk Road and some important district
roads including Tura. Manikarchar and
Goalpara roads has been restored. It
is expected that communications on the
Assam Access Road between Buxirhat
and Bilasvara will he restored in the
first week of August. Every effort is
being made to restore communication
on all the other roads. The State
Government have been informed by
the Ministry of Transport that they
should g0 ahead with repair work to
all National Highwavs in anticipation
of the grant of additional funds. The
State Government have deputed the
Additional Chief FEngineer. three
Superintending  Engineers and one
Assistant Chief Engineer for the work.

2. Railway Communication along the
Assam Rail Link has been restored
upto Chengmari from the west and
upto Fakiragram from the east. Be-
tween ‘Chengmari and Fakiragram
restoration has been made in patches
and through communication over this
section and consequently on the entire
route may be possible in stages by the
end of August.

Communication on all branch lines
has been restored subiect tn tranship-
ment between Tangla and Harisingha
on Rangiya and Rangapara North
Branch and exceot between Cooch-
Behar and Gitaldaha on the Alipur
Duar-Gital daha Branch.

3. The Chief Minister of Assam has
requested for the supply of medicines,
disinfectants and milk powder worth
about Rs. 4 lakhs. The hon. Minister
of. Health has already issued instruc-
tions for the supply of stores to the
value of Rs. 55,000 which comprises
anti-malarial drugs and milk powder.
These stores have been sent to the As-
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sistant Director of Public Health, Gau-
hati, through the West Bengal of the
Indian Red Cross Society. A further
consignment of medical stores worth
about Rs. 40,000 comprising bleaching
powder, sulpha drugs, potassium per-
manganate and quinine is also being
sent under instructions of the hon.
Minister of Health to this officer
through the West Bengal Branch of the
Indian Red Cross Society. The Gov-
ernment of India are considering the
possibility of sending further supplies
of medical stores e.g. Quinine tablets,
Mepacrine tablets, Multi-vitamin tab-
lets, Sulphamazathin, Penicillin (ordi-
nary), Milk Powder (full cream) and
Milk Powder (malted) to Assam free
of cost. A request has also been made
to the United Nations International
Children’s Emergency Fund for the
supply of 50 tons of skimmed milk
powder, one million tablets of Sulpha-
diazine and one million tablets of Palu-
drine for relief in the flood affected
areas.

4. During the first half of this year,
13,252 tons of rice and 53.397 tons of
wheat were allotted to Assam. The
Assam Government have got stocks of
17.324 tons of rice and 4272 tons of
wheat. These stocks are sufficient for
14 weeks and to meet emergent sup-
plies. - The State Government have
been advised that they should make
whatever emergency distribution mav
be necessary out of the stocks that they
hold and that it will be subseguently
replenished to meet the resulting de-
mands in full. The Government of
India will be in a position to supply
whatever auantities of wheat are Tre-
ouired but in resnect of rice. the supply
position of which is difficult. it mav
not be possible to meet all their de-
mands.

5. The Chief Minister of Assam has
telegraphed asking for 5000 maunds of
rice for free distribution and another
5000 maunds %o be supplied at the
concessional price of Rs. 15/- per md.
The supply of 5.000 maunds for sale at
concessional rates has been agreed to
and in regard to quantities for free
supply, it has been suggested that
Assam Government may in the first
instance meet the expenditure from the
Governor's relief fund. However,
immediate movement of these small
quantities from Central Government
stocks will not be necessary as Assam
can find these from their own stocks.

8. Sepatgram Post Office has resum-
ed working with effect from the 18th
July. Mail communication to the Sai-
khaghat and Sadiva Post Offices which
was interrupted has been restored.
Partial restoration of mail communi-
ration to Pasighat Post Office has been
effected; mails are being sent and re-
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ceived thrice weekly, R.M.S. sections

Rangia and Rangpara North are work- .

ing partly. The Sections which were
previously working between Dhubri
sna Bengaigaon nave been extended
to Bijni. A sorting section is now
working between Amingaon and Path-
sala. The Sections working between
Alipur Duar and Gauhati continue to
pe under suspension. Mail communi-
cation with Tura Post Office in the
Garo Hills and Motor Service to Goal-
para and Manakchar have been fully
restored. Mails for and from section
working between Dhubri and Bijni are
being exchanged through Jogigopa and
Goalpara. Mail arrangements in other
parts viz. South of the Brahmaputra,
Cachar and Lushai Hill district are
normal. Telecommunicatjon services
have been restored fully the Assam
area and the working is now normal
subject only to the usual day-to-day
interruptions. Further. in connection
with the flood relief operations, civil
aircrafts have been carrying a number
of sorties for carrying food supplies
and transoorting stranded persons
since 16th July 1952. A statement giv-
ing the details is laid on the Table of
the House. '[See Appendix XI, annex-
ure No. 3.]

%. Up to the 25th July 1952, agricul-
tural loans to the extent of Rs. 3,81,500:
gratuitous relief to the extent of

- Rs. 2.05.150 and Test relief to the ex-

tent.of Rs. 8,600 have been granted by
the Government of Assam.

8. The erosion at Dibrugarh and
Sadiya still continues but on a 1less
serious scale compared to the erosion
caused by the floods during the last
two years. The erosion is likely to be
intensified with the fall of the river.

Jonab Amjad All rose—

Mr. Speaker: I think the hon, Mem-
bers know that having called for a
statement and the statement having
been made, it is not our practice here
to allow supplementaries.

Jonab Amjad Ali: I want clarification
on one or two points in the state-
ment.

Mr. Speaker: But if he wants fur-
ther information......

Jonab Amjad Ali: No, Sir. only cla-
rification. Will the hon. Minister in
charge of Communications be pleased
to say whether the overhead wires be-
tween Cooch-Behar and Gauhati have
been restored?

The Deputy Minister of Cemmunica-
tions (Shri Raj Bahadur): Tele-com-
munications have been restored in full

Shri R. K. Chaudhury: May I know
~whether it is a fact that the headquar-
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. ters of Badiya have been shifted to

- Teju on account of Sadiya being under
water and if so, has it been possible
for the people of Sadiya to come back
to it now from Teju?

Shri Nanda: There is no further in-

¢ formation on the subject.

Jonab Amjad Ali: Is it ynder the con-
templation of Government to find out
ways and means of preventing a re-
currence of floods in Assam?

Shri Nanda: Certainly.

WRITTEN ANSWERS TO QUESTIONS
T. T. E.

*2302. Shri Frank Anthony: Will the
Ntlutuster of Railways be pleased to
state :

(a) whether the Railway Board
allotted 26 posts to T. T. E’s. (Travel-
ling Ticket Examiners) to the B. N.
Railway in the prescribed scale A;

(b) whether this allotment should
have been given effect to from the 1st
January, 1947;

(c) the reasons for the Railway
Board changing its original orders;

(d) whether former District Inspec-
tors were redesignated T. T. E’s and
put into the prescribed A scale
although they were all men drawing
much above the prescribed A scale;

(e) whether the District Inspectors
although re-designated T. T. E's con-
tinued to function in their old stipervi-
sory capacity and are not, in fact.
doing the work of T. T. E’s; and

(f) whether the Joint Advisory
Committee had agreed that the inter-
pretation of the C. P. C. recommenda-
tions had created a grievance and sug-
gested its correction?

The Minister of Railways and Trans-
port (Shri L. B. Shastri): (a) The Rail-
way Board allotted 36 posts on the ex-
B. N. Railway to grade “A” of the
prescribed scales of pay applicable to
Travelling Ticket Examiners. These
36 posts included 26 posts previously
designated as Travelling Ticket Inspec-
tors, Grade I.

(b) The staff electing the prescribed
scales of pay were eligible to draw
pay in those scales of pay from
1st January 1947 or 16th August 1947
according to the date they elected.

(¢} The original orders were subse-
quently changed mainly because it
was found that the original allocation
to the various grades of Travelling
Ticket Examiners was defective.

(d) Yes, because in the scheme of
prescribed scales the designation of





